Central Administrative Tribunal
Principal 8ench, New Delhi,

0A=1944/93

New Dalhi this the 22nd Day of April, 1994,

"Hop'ble Mr, Justice S,K, Dhaon, Vi ce-Chairman

Hon'ble Mr, 8,N. Dhoundiyal, Member{A)

Shri Naval- Singh Yadav,

S/o Sh, Ram Singh Yadav,

Peon, Of fice of the Director,

National Institute of Criminology,

and Forensic Sciencs,

Ministry of Home Affairs,

Government of India,

Institutional Area,

Sector-111, Rohini,

New Delhi-85, , Applicant

(By advocate Sh,” M,L, Chaula)
ver sus

1., Union of India
through its Secretary,
Ministry of Hone Affairs,
Nor th B8lock,
New Dglhi-1,

2, The Director,
National Institute of Criminology,
and Forensic Science,

M, H. A, » Govt, of India,
Institut ional Area, Sector-I111I,
Rohini, New Delhi-85,

3., Shri Inder Lal,
. Daf tri, Office of the Director,
National Institute of Crimdnology
and Forensic Sciencs, .
M, H, Ay Govt, of India,
Ingtitutional Area,
Sactor-III, Rohini,
New Delhi-g5, Regspondents

, DRDER (ORAL)
delivered by Hon'ble Mr, Justice S.K, Dhaon,Vice-Chairman
In vieu of the order passed on M, A-1011/94 torlay,
this 0,A, is dismissed as withdrawn,
A copy of the order may be given to the lzarned

counsel for the applicant if possible today,
o / ’
g-rv J"(M'L/

(B.N, DHOUNDIYAL) ( Se Ko %DN)
MEMBER(A) VICE C4AITMAN

Jvv/



